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3406. SHRI S. C. BESRA: 
SHIU MARANOI: 

W"JlI the MiniSter of PETROLEUM 
AND CHEMICALS be pleued to slate: 

(a) whether it is a fact that Govern-
ment had spoo.soRd four members' dele-
gation for West Alia to prospect the mar-
k.ct for synthetic drup antihiotil:s and 
surll"cal instruments: 

(b) if &0, the suc:c:ess achieved by the 
doleption; and 

(c) the number of countries visited by 
the delegation? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETllOLEUM AND 
CHEMICALS AND OF SOCIAL WEI.-
FAIlE (SHlI.I RAGHURAMAIAH): (a) 
The Govemmeat had approved the pro-

posal of Indian Drup and PharmaceWi-
caIs Ltd. to send a three members Trade-
Delegation to Middle East, and East Afri'-
can countrie~ to explore the possIbilities 
of export of surgical instruments and other 
products of the Company to those COUD-
tries. 

(b) The delegation found that there was 
a good market for surgical instruments, 
having regard to the quality and prices of 
the products of Indian Drug$ and Phar-
maceuticals Ltd. compared to other c0m-
petitors in the field. The delegation has 
quoted for three tenders and Indian Drup 
and Pharmaceuticals Ltd. have received. 
the notice for three more tenders. They 
also obtaioed on the spot orders for _all 
.'Upplies. 

(c) 10 countries. 

PETBOLIWM AND OIL PBoDucrs 
34<17. SHRI BENl SHANKeR 

SHAR.MA: Will the Minister of PET-
ROLEUM AND CHEMICALS ~ pIeuecl 
to state : 

<a) the number and Dam5 of pIacea 
where searches and prospectinc for petro-
leum are being carried on and the amount 
spent annually for the purpose; 

(b) the chance. of eettina oil at thoca 
places; and 

(c) the totaI annual collSWllPlion of 
petroleum and ill products in ladia, the 
quantity bein, obtained locally, the quan-
tity bein, imported and Centrea from _ 
where imported? 

THE MINlSTEll OF STATE IN THE 
MINlSTlI.Y OF PETllOLEUM AND 
CHEMICALS AND OF SOCIAL WJlL. 
F.AltE (SHRI RAGHUR.AMAIAH): (a) 
GeoIOJical and Jll8llhysil:al ~s ia 
various parts of Gujarat, Jammu I: 
KaShmir. Bihar, ADam. Tripura. Madras, 
Andhra Pradesh, Uttar Pradesh, West 
Benpl, Rajasthan and Gulf of Cambay 
and NEFA are bein, carried out. 

Detail. regardin, drilling activities in 
individual oil fields/structures are restric-
ted information under the Defence of 
India Rules, 1962. 

The expenditure incurred on prDll'pec--
tin, for petroleum "urin, 1966~7 was-
RI. 2S.79 crore5. 

(b) Oil has already be8II discoverecUIl-
~ quantities in Gujarat ancJ_ 




